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ORDER(Oral) 

JusticeShri Vishnu Chandrâ Gupta, Judicial Member: 

Heard the Ld. Counsel for the petitioner and the respondents and 

perused the record. 

This is an application for restoration of O.A. on the ground of illness. 

No objection has been filed. 

The ground taken in the application appears to be genuine. 

4. 	Hence, the order of dismissing the O.A. No. 532 of 2013 dated 

z. 



5.6.2014 is recalled. 

The MA. is alloWed. 

The O.A. may be listed on 30.5.2016 for final hearing. 

(Jaya bas Gupta) 
	

(Vishnu Chandra Gupta) 
MEMBER(A) 
	

MEMER(J) 
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